CENIRAL ADMINISIRATIVE TRIBUNAL
- ERNAKULAM BENCH

OOAQ 82/92 s

Tuesday, this the 20th day of September, 1994
CORAMS
HON'BLE MR. JU::TICL CHETTUR SAM(ARAN Nl-‘sIR VICE CHPLI:LW-\N
HON‘BL-E MRe PoV. VEI‘IKATAKKIDPMN. ADMImIb'lRATIVL MEMBER
1e Juniar Telecom Qff icers Association(India)

Kerala Circle, Trivandcum represented by

its circle Secretary, 1+.Ce 25/2100,
Dharmalayam road, l1rivandcum

- 2¢ Issacg, Junior Telecom QOfficer

Officiating as Assistant Eng;meer
Cable Maintenance, Cochin

3e KeMeRe Warrier, Jre Telecom QOfficer
Ccross Bar T/E, Ernakulam

4¢ CeMe Purushothaman, Jre Telecom Qfficer

Now Qfficiating as AssistantEngineer

Trunks Installation,Panampally Nagar

Ernakualam Applicants
BY Advocate MLe KeReBe Kaiinal

VS e

le Union of India represented by the

Secretary to Government,Ministry of

Communications, New Delhi

2. Telecom Commission, New Delhi
represented by its Chairman

3¢ The bix:ector Generél,Telecommunicaions,
New pelhi

4. The Accounts Qfficer (Estt)
Office of the General Manager,
Telecommunications, prnekulam Respondents
By Advocate Mre T.P.M. lbrahim Khan,ACGSC
 ORDER

CHETIUR SANKARAN NMAIR (J), VICE CHAILRMAN

Applicants seek a direction to refix the pay of

second applicant at ke 1760/~ with effect £rom 1.3.1986

'~ and at ke 1760/~ in the cases of third and fourth applicants

with effect from 1¢1.1986, in the scale of ke 1640-~2900.
Ancil.ary reliefs are also soughte.

2; when the application came up for hearing,counsel
on both sides submitted that a similar matter wes pending

consideration before the Bangalere Bench of the Tribunale



-2 -

According to them, the decision of the Bangalore Bench
wouid govern the case on hande The Bangélere Bench has
since pronounced orders in the case, namely Oe.ie 687/93
holding that refixation is not c¢alled for. We See no
reason to _t,al_se a different view and following the decision
we dismiss the applicatione Parties.will suffer their costse

. Dated the 20th September, 1994e.
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PeVe VENKATAKRISHNAN 'CHETTUR SANKARAN NAIR (J)
ADMINISTRATIVE MEMBER VICE CHAIRMAN
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